185 Discovery of O
in Bossein
Structure (Siat.y

Aguinst this background of good
work done by the ONGC, I  would
like to announce another good oil
discovery made by ONGC in the
off-ghore areas, On the basis of
seismic surveys conducted previous-
ly, several independent structures
were delineated off the Western
Coast. One such structure is located
about 70 km west of Bassein, In the
light of the optimustic interpretation
given by the ONGC’; geo-scientists
about this structure and some others,
a programme for oft-shore explora-«
tory drilling was discussed at a two-
day conference in thy first week of
February, 1976 As a result of these
deliberations, ONGC launched a pro-
gramme of simultaneous drilling at
Bassein structure and at  another
structure 90 km south of Diu The
drilling was commenced on +the Bas-
seip structure on the 11th Fehruary,
1876 and the well has been project-
eg to a depth of 2300 meires After
drilling about 1714 metre:, a 71
metre thick lime-stone sectim con-
taining oil and gag has been en-
countered, The preliminary testing
could only be of 3 short duiration but
it indicated goud production charac-
teristics,. A more precise estimute of
the potential of this structure can be
had after the well is drilled to the
projected depth ang the conventional
production test completed Howrcver,
1 dare say thuat the discovery is of
very great significance and the ol 33
of good quality, The drilling has
been resumed and iz likely to be
completed during the course of the
next few dayvs In order to wet a
quick idea of the potential of the
Bassein gtructurp as well as the pros-
pecta of the neighbourin; area. a
programme has been chalked out for
commencing exploration ang apprai-
cal drilling without losing any time.
The exploratory:~ cum - assessment
drilling will be completed by
October, 1978, Thig new discovery of
oil at Bassein would take ugs onc
more stép towards the goal of self-
sufficiency in oil.

MARCH 8, 1978 186

12.44 hrs.

NAGALAND BUDGET, 1978-77

MR, SPEAKER: Shrimati Sushile
Rohatgi wil} present the Nagaland
Budget,

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATL
SUSHILA ROHATGI): Sir, the House
is awarc that the State of Nagaland
ig under the Piesident's Rule with
effect from 22nd March, 1975 and
under the Piesidential Proclamation
issued under Article 356 of the Con~-
stitution, the powers of the State
Legislature ar, exercisuble by or
under the authority of the Parliament,

MR, SPEAKER: You may lay it
on the Table,

SHRIMATI SUSHILA ROHATGI:
Sir, I lay it on the Table.

BupGger FOR 1076-77 OF THE (OVERN~
MENT OF NAGALAND

The House is aware that the State
of Nagalang is under the President's
Rule with effect fruen 22nd  March,
19795 and under the Pres:dential Pro-
clamation issued under Article 358
of the Constitution, the powers of
the State Legislature are exercisable
by or under the authority of the
Parhamont. Accordlingly, with your
permussion Sir, 1 lay before the House
the Annual Financial Statement of
the Government of Nagaland for the
financia; vear commencing from Ist
April 1976 The Explanatory Memo-
randum and the Demands for Granis
are also being circulated to the Hon-
ourabl, Members.

Revised Estimates 1975-76

The Budget of the Government of
Nagaland for the c¢urrent flnancial
year, presenteq to and approved by
the House, gssumed Revenue Receipts
at Ra. 45.22 crores including Rs. 39.10
crores as grants-in-aid from the Cen-
tral Government. Revenue Receipts
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in the current year including grants-
in-aid from the Central Government,
are now estimated to be Rs. 4432
crores, Expenditure on Revenue Ac-
count, originally estimated at Rs. 41.32
crores will now be Rs. 41.02 crores
resulting in a surplus of Rs, 3.30
crores in the Revenue Account against
Rs, 3.90 crores anticipated in the ori-
ginal Budget for the year. The trans-
actions on Capital Account in the
Consolidated Fund and the Public Ac-
count are now expected to result in a
deficit of Rs. 5.70 crores against the
deficit of Rs. 6.91 crores originally
estimated. 'Thus, the overall geficit of
the current year would be Rs, 240
crores, which will be met by draw-
ing down the opening cash balance
ot that amount.

Budget Esttmates 1976-77

Receipts on Revenue Account are
estimated at Rs 50.12 crores, includ-
ing granis-in-aid of Rs, 42.83 crores
from the Centra] Government The
expenditure on Revenue Account 18
estimaled at Rs 44.47 crores, leaving
a surplus of Rs. 565 crores. Disburse-
ments on Capital Account are estimat-
ed at Rs. 1374 crores againgt the
estimated receipts of Rs, 645 crores,
including market Joans and loang from
the Central Government, Jeaving a
deficit of Ry, 7.29 crores on Capital
Account. With a surplus of Rs. 1.34
crores in the Public Account, the
yesr i8 expected to close with an over.
all deficit of Rs. 30 lakhs The State
Government might have to raise addi-
tional resources during the year to
cover thig deficit.

Plan Outlay in 1976-77

The Budget of State Government
for 1978-76 envisaged a Plan outlay of
s, 18.24 croves, On the basls of latest
estimates an outlay of Rs, 15.36 crores
op Plan js anticipated during the cur-
rent financial yegr. The Budget for
1978-77 contemplates a higher State

Plan outlay of Rs. 17,70 cro com-
Prising Rs. 7.94 crore, mrg'evanue
Account end Ra. 9.76 crores on Capita]
Ac¢count. A sectoral distribution of
the contemplated Plan outlyy in
1876-77 is given in the Annexure to
the Explanatory Memorandum which
is being circulateg along with other
Rudget documents. In addition, the
egtimates for 1976-77 include Rs. 3.67
crores, comprising Rs, 2.11 crores on
Revenue Account and Rs. 1.58 crores
on Capital Account, for expenditure
on Central and Centrally gponsored
Plan achemes. Thig ineludes an amount
of Rs. 0.84 crores for schemes of the
North Eastern Council. The estimates
for 1876-77 also include a provision
of Rs. 1.86 croreg for improvement of
roads through the Border Roads Or-
ganisation,

I may make here a brief review of
the progress of Plan schemes m Naga-
land. Intensive agricultural practices
have been introduced in Nagaland on
& systematic basigs to achieve RQigher
food production. Necessary physical
inputs have been put into use over the
past few years. As a result of grea-
ter emphasis on high yielding variety
Programme and such other guick-
Yielding schemes the originat Fifth
Plan target for food production is ex-
pected to be exceeded Inspite of all
these, the State wil] have to import
food-graing for some years to meet the
requirements of town-dwellers gnd
security forces, Agricultura] Research
was almost non-existent in Nagaland.
It is a happy augury that the Indian
Council of Agricultural Research has
set up a few research centres and
stationg in Nagaland as a part of their
Research Complex for the entire
North Eastern Region.

Intensive piggery, poultry and cattle
development programme have been
started in the State. Side by side, ve-
terinary aid facilities have been ox-
panded to cover interior aress. Under
Small and Marginel Farmers Dewe-
lopment programme, intensive pig-
gery development programme in ¥
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districts and one Milk Production
Scheme are being started,

Forest plantation works have been
progressing both for economic planta-
tion as also for farm forestry. A sum
of Rs. 2.50 croreg has been allotted
within the outlay for 1976-77 for pur-
chage of about 70 square miles of
forest area growing bambco and other
pulpable species for assured supply of
raw materials to the paper mill when
it goeg into production.

The Co-operative Department 1s
seriously taking up revitalisation of
the wesk societies, 50 as to be able to
cater to the needs of the rural and
weaker sections under the 20 point
economic programme, The youth and
studentg are also being  benefited
through these efforts.

Under the industrial undertakings,
the Sugar Mill in Dimapur has made
substantial improvement in its work-
ing over the last year The Distillery
project is expected to be commussion-
ed in the beginning of April 1976 and
the Paper and Pulp Mill at Tuli 1s
expected to go into production towards
the end of 1977. The work on the
Plywood Factory 1s progressing
according to schedule

Nagaland being a State consisting
mostly of difficult hilly terramn, ut-
most importance has been given to
road communication which accounts
for the largest outlay under the Plan.
The emphasis is on the completion of
important spill-over works and link-
ing of villages under the Minimum
Needs Programme,

Under Power Development, the
Dzuza Hydro ZElectric scheme near
Kohima with an installeg capacity of
1500 Kw. ig likely to be commissioned
in a few months. Electirification of
villages s progtressing satisfactorily.

Under the Social Services Sector.
the improvement of educational and
medical facilitiex in the rural arees
bas given priocity. In case of water

1078-T7

supply schemes, the efforts have been
directed towards completion of as
many schemes as possible, specially
for the rural water supply.

Twinty Point Economic Programme

The 20-point Economic Programme
announced by the Prime Minister has
been whole heartedly welcomed by
the people of Nagaland.

Branches of the Nagaland State Co-
operative Bank have been started in
the rura] areag to extend credit (o
the farmers and Marketing Societies
have been asked to Purchase thoir
surplus produce. The minimum agri-
cultural wageg have been raised from
Rs 4 to Rs 6 per day. Plans have
been drawn yp. and arrangements
have been made for stepping up the
agricultural production in the State,

As far as the student community is
concerned, they are being given ade-
quate scholarships and stipends. Co-
operative Societies have been organis-
ed in hostels to provide essential com-
modities at controlleq prices. The
Government 1itself arranges rice,
sugar. atta, cloth, salt, etc, to Jhese
co-operative societies Arrangements
have also been made to print text
books and make them available to the
students at cheap rates.

The Government has been vigilant
in regard to the price situation and
has taken steps to bring down the
prices of essential commodities.

Law and Order

In the end, 1 come to the present
situation in Naguland. As the House
is aware, following large scale de-
fections in the Nagaland Legislaive
Assembly and the inability of any
political party to constitute a stable
Government, Article 3568 of the Con-
stitution had to be invoked and the
President’s Rule was imposed im
Nagaland with effect from 22.3.19%0.
As instability continued, the recorn-
mendations of the Governor were
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accepted and the Legislative Assembly
was dissolved on 20-5-19785.

It is gratifying to note that the end
of an era of conflict and confronta-
tion is in sight in Nageland., Talks
were held between the Governor of
Nagaland, representing the Gowvern-
ment of India and the representatives
of the underground and an agreement
was signed at Shillong on the 1ith
November, 1975. Under thir agree-
ment the underground conveyed their
decision, on their own volition, to
aceept without condition, the Con-
stitution of India to bring out and de-
posit the arms held by them. The
Government of India agreed to allow
time to the underground to formulate
issues which they mav like to discuss
subsequently The implementation of
the Accrord reached at Shillong on the
11th November, 1975 1g  progiressing
satisfactorily.

1245 hrs
PONDICHERRY BUDGET, 1976-77

MR. SPEAKER: It may be laid on
the table.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): I lay
on the Table a statement showing es-
timated receipte and expenditurec of
the Union territory of Pondicherry for
the year 1976-77.

BBpcrr or THRE UNION TERRITORY
OF PONDICHERRY FOR 1876-77

As the House is aware, the Union
Territory of Pondicherry has been
under President’s Rule since the 28th
March, 1974, Accordingly, with your
permission Sir, T lay before the
House, as required under Section 27
of the Government of Union Territo-
ries Act, 1963, the Annua}] Financisl
Statement of the Union Territory of
Pondicherry for the financial year
commencing from 1st April 1976. The
Explanatory Memorandum ang the
Dersands for Grants for the year

1976-7T7 are also being circulated io
the Honourable Members,

Revised Estimates 18575-76

2. In the Budget of the Union
Territory for the current financial
year, receipts on Revenue Account
were estimated at Rs. 15.34 crores, in-
cluding Grants-in-aid of Rs. 3530
crores from ihe Government of India.
As a result of revision of electricity
tariff and also due to buoyancy in re-
venue collections, it is sanlicipated
that Revenue Receiptg in the current
year will go up to Rs. 15.89 crores, in-
cluding Grants-in-aid of Rs. J.27
crores from the Government of Indis.
There will be an increase of Rs. 1.68
crores in Revenue expendilure over
ang above Rs 1534 crores orgually
eslimated The increase 15 mainly due
to grant of additiona} dearnesg  allo-
wance, payment of arrears of salaries
in the revised scale, of pay, payment
of arrcars of increase in pencions
sanctioned to ex-French pensioners
from 111973 and payment
of surchaige levied by Tamil Nadu
on electniaity supplied 1o the Union
Territory On Capital Account, both
Receipts and Disbursements are es-
timated to be more by Rs 2753 lakhs.

Budget Fstunates 1976-77

3.Revenue receipis in the next year
are cstimateq at Re 1044 crores as
against expenditure of Rs 18.32 cro-
reg. The deficit of Rs. 7.88 crores will
be met by Grants-in-aid from the
Government of India. Receipts on
Capital Account by way of recove=
rieg of loans ar~ estimated at Rs 43
lakhs, while dishursements on Capital
Account, including Rs, 92 lakhs by
way of repayment of loans to the
Central Government are estimated
at Ra. 4.12 crores. The deficit of
Rs, 3.69 croreg will be met by loans
from the Government of India.

Plan Outlay

4. The Plan outlay as envisaged in
the Budeet for 1975-76 wag Rs. 5.14
crores The Plan outlay for the ciire
rent year has now been eénhanced tb



